NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

C.P. No. 224/66/NCLT/AHM/2017

Name of the Company:

Section of the Companies Act:

Section 66 of the Companies Act, 2013
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ORDER

Director Ms. Hutokshi Wadia present for Petitioner.
Petitioner requested for time.

List the matter on 09.03.2018.
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Dated this the 5th day of March, 2018.




